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legal and constitutional aspects of the matter 
arc being examiner! for such action as may be 
required.

(d) Complaints against the attitude or 
actions of Officials have been made by office 
bearers of the Association in pressing the de­
mands of the Association or in connection with 
the functioning of the various Organisations. 
Such references are dealt with under establi­
shed administrative procedures. The question 
of the morale of officials being affected does 
not, therefore, arise. The functioning of the 
Organisations does not reflect any lowering of 
morale.

Pay Scales of Adm inistrative Officer* 
in Fisheries Organisations

7930. SHRI CHANDRIKA PRASAD: 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) whether the scales of pay of Administra­
tive Officers of the Fisheries Organisations of 
the Government of India are very low as com­
pared to all other similar posts in all the esta­
blishments of the Government;

(b) whether the scales of pay for correspon­
ding posts in Indian Council of Agricultural 
Research have since been revised or new higher 
posts created and present incumbents accom­
modated ; and

(c) the steps Government have taken to 
revise the scales of pay of Administrative 
Officers of Fisheries Organisations ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SIIRI 
ANNASAHEB P. SHINDE) : (a) The scale of 
pay for the post of Administrative Officer in 
Fisheries organisations is Rs. 350-575. 'I he 
scales of pay of posts with similar desig­
nations in other organisations generally range 
from Rs. 350-900 or Rs. 400-950.

(t>) Two temporary posts of Administrative 
Officer* in a higher scale of pay (viz, 
Rs. 350*900) were create^ under the ICAR, 
one in 1969 and another in 1970. The incum­
bents of the lower posts were accommodated 
against these posts in the higher scale. Three 
posts in the higher scale of pay of Rs. 400-950 
have been created in 1971. Out of these three

posts one post has been filled up by selection 
through a duly constituted Selection Commitee 
There is no specific provision in the rules for 
appointment of the incumbents of lower posts 
in the newly created posts. The remaining 
posts will be filled up by selection through a 
duly constituted Selection Committee. The 
incumbents of the lower posts will also be con­
sidered if eligible.

(c) A proposal for the upgradation of the 
scale of pay of the post of Administrative 
Officer in one of the Fisheries Organisations 
was under consideration. The matter was, 
however, not processed to a conclusion in view 
of a general ban on revision of pay scales which 
was being extended from time to time. Re­
view of the structure of emoluments and condi­
tions of service of different classes of Central 
Government employers is already under the 
consideration of the Third Pay Commission 
constituted by the Government of India in 
April, 1970. The position in regard to the pay 
scale of the Administrative Officers in the Fish­
eries Organisations has been brought to the 
notice of the Third Pay Commission.
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Full-Time Director fo r Central Fisheries 
Research Institute, M andapam

7932. SHRI BHUVARAHAN: Will the 
Minister of AGRICULTURE be pleased to 
state:

(a) whether the Director* Fisheries Institute, 
Mandapam is stationed at Emakularn far away 
from the Institute, resulting in inadequate 
attention being given to both the Ernakulam 
and Mandapam offices and causing delays in 
tite day to day matters;

(b) if so, the steps under contemplation of 
the Government to appoint a full time Director 
to the Mandapam Institute for its efficient 
functioning;

(c) whether the present Director has the 
requisite qualifications to look after the 
Fisheries Institute at Mandapam with Zoology 
background; and

(d) the steps Government are taking to 
develop this Institute ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) The Direc­
tor of Central Marine Fisheries Research Insti* 
tute is stationed at Ernakulam which is the 
headquarters of the Institute. There is a 
Deputy Director stationed at Mandapam who 
has been vested with sufficient powers in order 
to carry on the administration of that branch 
of the Institute smoothly. The present arrange­
ment does not result in delays in the day-to-day 
matters.

(b) Does not arise.

(c) The present Director was selected in an 
open competition since he was found to be 
fully qualified.

(d) The Indian Council of Agricultural 
Research has taken action to strengthen the 
research activities of the Institute, particularly 
along the East coast, during the Fourth Five- 
Year Plan and the proposals made by the 
Institute in this direction have been approved.

Shifting of Central Marino Fisheries 
Research Institute from  M andapam  In 

T am il Nadu

7933. SHRI BALATHANDAYUTHAM : 
Will the Minister of AGRICULTURE be 
pleased to state ;

(a) whether there is a proposal to shift the 
Central Marine Fisheries Research Institute 
from Mandapam in Tamil Nadu ; and

(b) if so, the reasons thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) The head­
quarters of the Central Marine Fisheries 
Research Institute has already been transferred 
from Mandapam to Cochin without in any 
way affecting the research work already going 
on at Mandapam.

, t
(b) The Central Marine Fisheries Research 

Institute bad its headquarters at Mandapam 
Camp. The Estimates Committee (1967*68) of 
the Fourth Lok Sabha visited the Institute in 
September, 1967 and were of the view that




